NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Admission (Fresh Cases)

DAILY CAUSE LIST DATED 01.04.2021 (THURSDAY)

COURT — 111 (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | CRPL Infra Pvt. Ltd. Rajendra Singhvi
(Ins) No. 259 of Vs.
2021 Anil Agarwal & Ors.
2. Comp. App. (AT) | Manoj Kunwar Narendra Kumar
(Ins) No. 260 of Vs.
2021 Punjab National Bank
Erstwhile Oriental Bank of Commerce
& Ors.
3. Comp. App. (AT) | Sepset Real Estate Ltd. Sumesh Dhawan
(Ins) No. 261 of Vs.
2021 Kushal Chandra sharma
4, Comp. App. (AT) | Shree Gannayak Minerals & Chemicals | Naveen Kumar
(Ins) No. 264 of Through Its Sole Proprietor
2021 Manoj Kumar Chourasia
Vs.
Clavecon (India) Pvt. Ltd.
5. Comp. App. (AT) | Sunil Kumar Agarwal Honey Satpal
(Ins) No. 265 of Liquidator of Atrium Infocomm Pvt.
2021 Ltd.
Vs.
Enforcement Directorate
Ahmedabad through Deputy Director
and Ors.

For Admission (After Notice)

6.

Comp. App (AT)
(Ins) No. 902 of
2020

Monitoring Agency of AnushFinlease&
Construction Pvt. Ltd.

Vs.

State Bank of India & Ors.

Ashish Verma

Manas Shukla-R1 &
R2
Bhawal Gaur-R4




7. Comp. App. (AT) | Rajgad Placement Pvt. Ltd. Shashank Tandon Sanjeev Kumar
No. 223 0f 2020 | Vs. Mohanty
The Registrar of Companies, Mumbai
8. Comp. App. (AT) | K.N. Shamsudheen M. Giresh Kumar M. Giresh Kumar
No. 91 of 2020 Vs. Anil D. Nair-R1
Kasmisons Builders Pvt. Ltd. & Ors. Millu Danda Pani-R2
& R4
Shekhar G. Deavsa-R3
For Hearing
9. Comp. App. (AT) | Sumat Gupta, Resolution Professional, Dr. Rajansh Thukral | Pankaj Khullar-R1 &
(Ins) No. 931 of Agro Dutch Industries Ltd. R2
2020 Vs. Gulijashan
RD Sharma, Incharge, Mars Envirotech
Part Heard Limited & Anr.
10. | Comp. App. (AT) | MSC Mediterranean Shipping S. Ghosh Rishav Banerjee-
(Ins) No. 1048- Company S.A. R1
1049 of 2019 Vs. Siddharta
C.A. Kannan Tiruvengadam, R.P. of Manocha-R2
BRG Iron & Steel Company Pwt.
Ltd.
With
11. | Comp. App (AT) | Assistant Commissioner of Customs Bhuvnesh Satia Sreenita Ghosh-R3
(Ins) No. 200 of Special Disposal Cell (Port), Kolkata Abhishek Sinha-R1
2020 Vs. (RP)
CA Kannan Tiruvengadam, R.P. of
BRG Iron and Steel Company Ltd. &
Ors.
12. | Comp. App. (AT) | Crown Tobacco Company Pvt. Ltd. Mayank Kshirsagar Royston J. Pereira-
(Ins) No. 951 of Vs. R1
2020 Crale Foodlinks Pvt. Ltd. & Ors. Kunal Cheema-R2
& R3
13. | Competition App. | Textile Consumers Foundation M M Sharma Samar Bansal-R1
(AT) No. 11 of Vs. Nisha Kaur Uberoi-
2020 Competition Commission of India & R2
Anr.
With
14. | Competition App. | Grasim Industries Ltd. Nisha Kaur Uberoi Bulbuli Richong-R1
(AT) No. 13 of Vs. M. M. Sharma-R2
2020 & I.A. No. Competition Commission of India &
36, 44 & 47 of Anr.
2020
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar


http://www.nclat.nic.in/

